W.P.(C) PIL No.6109 of 2018

22. 30.09.2019 Heard the petitioner in person.

Additional Counter affidavit filed by opposite party

nos.1l and 2 is taken on record.

In view of the said affidavit in reply tendered

today, the matter to come up on 21.10.2019.

( K.S. Jhaveri )
Chief Justice

(K.R. Mohapatra)
Judge

MP



